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197. SHRISHANKERSINHVAGHELA; 
Willthe Ministerof URBAN DEVELOPMENT 
be pleased to state:

(a) the details of the land/sites in Delhi 
altotted so tar to trusts/political parties and 
their front organisations;

(b) the conditions governing such allot­
ment, lease, sale etc. including price of the 
land licence fee and other charges: and

(c) the locations of the accommodation

allotted to political parties and their front 
organisations In Delhi from the general pool 
and condKions of licence fees/rental liabil­
ity?

THE l\i<INISTER OF URBAN DEVEL­
OPMENT (SHRI MURASOL^ARAN): (a) 
to (c). The particulars of land allotted to 
political parties are given in statement I be­
low. The particulars of accommodation allot­
ted to political parties and their front organi­
sations from General Pool Accommodation 
and In Vithal Bhai Patel House are given in 
statements li & III below.
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